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FE SUNDAY

SUNDAY, MARCH 29, 2026

PUBLIC NOTICE

The Public Notice is hereby given that Shri.Sunil Narendra Verma & Sou. Rajbala Na-
rendra Verma have agreed to mortgage the said property in favour of GIC Housing Ltd. Ac-
cording to Shri. Sunil Narendra Verma & Sou.Rajbala Narendra Verma the earlier owners
have lost/misplaced below mentioned original deed of property and could not be found:

1)Original Sale Deed executed by Shri.Shivaji Krushna Chavhan in favour of Shri.Ma-
ruti Jijaba Ghodekar, which is registered in the office of Sub-Registrar of Haveli No.5 at
Sr.No.1199/1996 dtd.09/02/1996, along with Index II and RR

That Shri.Sunil Narendra Verma & Sou. Rajbala Narendra Verma have assured my
client GIC Housing Finance Ltd that they have clean and clear title to the said property. All

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

€asy EASY HOME FINANCE LIMITED

hiziran Breanice
Req. Office: 302, 3nd Floor, Savay Chambers, Dattatray Road & V. P, Road (EXTH ), Santzong Wesl, Mumbal - 400054,
CIN: UT4939MHI01TPLCISTE19 | Website: wwnwaasyhic.com | Email: conlacheasyhomelinance in
Toll Free: 1800 22 3278 | Tel: +31 22 3550 3442 | Tel: #0122 3531 0487
Appendix IV Physical Possession Motice (For Immovable Property)
Whereas, the undersigned being the authorized officer of EASY HOME FINANCE LIMITED under the Secrilissfion and

Recanstniction of Financial Az=asis and Enforeement of Security Inleresd Act 2002 end in exarcss of power condermad undar
gaction 13(2) raad wilh Rule 3 of the Sacurily Inleres! [Erforcemenl] Rudes 2002, Damand Noboals) ssuad by Suthorized

PUBLIC NOTICE

This is to inform the general public}
that the Share Certificate No. 81|
(comprising specific share numbers|
401 to 405) of Chintamani Magar
Co-pperative. Housing Society, Flat

AKTANA INDIA PRIVATE LIMITED

1.. Name of Corporate Person AKTANA INDIA PRIVATE LIMITED Clfcarof the Comparny bo e Bormawer (3 )/ Guasanbon 3] mentioned banain beiow [0 nepay thiamount manioned in I notce persons having any claim against or in respect of the said Flat/Property more particularly de-
p
I FrEREE = B . veithin B4 danes from the date of receipt of the 2akd notice, The boroser rayving faied 1o repay the amount, potice here By gheen scribed in the schedule hereunder are hereby requested to notify the same in writing to me/us No.l. has been lost/misplaced. !
£ ? Diate of incorporation ':'r."'ﬁmm Person ! 1th Celobar 2021 ta the Bommower(s} | Guaranior(s) and the publc in general that the -.Ira.'lg'ﬁignﬂd [-ﬁﬂar];;-,;ﬁn passession of the prﬁlzll:eﬁjl with supporting documentary evidence at the address mentioned herein below within 7 days T o 'Ill p _
3. Authority undes which Corporate Registrar of Companies, Pune dascribed hane in below in exerise of powers conferred on him under Sub-Saction {4) ofthe Saction 13 of the ssid At read from the date hereof. The said certificate helonged to Mr.

DESCRIPTION OF THE PROPERTY L T oL |

All that piece and parcel of property having S.No. 45, Hissa No. 1/1, total admeasuring Shashank Ta pie, residing at Flat No. |

01 H. 05 R., assessment at Rs. 7.50 Paise, out of that land admeasuring 00 H 01 R i.e. 100 182 AW ing, Chintamani Magar {
Sq. Mtrs, assessment at Rs. 0.07 Paise., along with entire construction thereon in the building |
namely "Krushnraj", consisting of Ground floor admeasuring 663 sq. ft. i.e. 61.61 sq. mitrs.

Person & incorparsied fregisterad

#. Corporate idenlity rumbar / limsted liability | UT2900PNI21FTC2050E3

| | iderity number of Corpdrate Person
§.| Address of he registersd Ofice and

wilh Fula 8 af the Secunty Infarast Erfarcement naes, 2002, The Sormowers altention 15 imabad to arovisian of sub-zacbion (1) of
soction] X of the Act. n nespact of lime avaiable, 1o redeem the secumd assets. The Bormower in particular and S puaihcin
general arg henaby caulioned not o des with the propemy and any dealings weih the property wil be subject ioihe changs of

EASY HOME FINANCE LIMITED for anamount as menticnied herain undar with the inserest therson Co-operative Housing Society, Aundh, |

' Regd. Address: Offce Mo, 702, loon Towes,

Princinal office [# an pmorata Person IC 498N 1A Marma of Barroweri Demand Notice/Date Potsassion and First Floor admeasuring 787 sq. ft. i.e. 73.14 sq. mtrs., having PCMC Milkat No. i |
R TGS 8 T o e o f’; o ”: } |I1-:|£'1' d.;é?f'amer' P W e Cke | ki Cibidina Dutall of Securad Assels: ] Notice 05/01/04147.00, situated at Village Pimple Gurav, Tal. Haveli, Dist. Pune within the limits Pune. A complaint regarding this loss ]
L | Menarashin, india, 411049 Ho. & Date of NPA I Branch LAN Date | Type of Jurisdiction of Sub- Registrar Haveli and within the local Limits Pimpri Chinchwad Mu- has been lodged at Chatushrungi|
6: Liguidaton commencement date of 25th March, 2026 : — = -~ nicipal Corporation. ADV. P.S. Mane
Corparale Parson 1 (1. Mrs. Mangal Gajanan | Demand Notice Date : | Al ihat pant end parcet of the praperty bearing| Physical Off. No.406 to 409. Bramha Shy Uzuri. Pimori. Pune 18 Police Station, Pune, on 28/10/2025
o= : - : : Bhujavdakar (Applicant) | September 12, 2025 |PlaUHouse silualed al Gat No. 416, 27 - NO-4Ub 10 4U9, Bramha shy Lizurl, Fimpr, FUne _
7. Marme, address, email address, taleghone | NAME: Sandeep Jayant Kulkarni , R o T | Ph: 9421133333 If anyone happens to find the afore-
numbar and the registration numbsr of ADDRESS: Offica Mo, 1, Exadant Apariments, z. M.r. Gajanan Baburag Qs Rs.5.58 212/ -Efam:armayamhhlkﬂ.m111u:-:tl'ahu Hagar,- March, d <h sificate. th .
Ihe Liquidator ppposte The Business Hub, Near Mirch E::hlu:"ﬂ;{hkafi Branch [ LAN : :*‘u! Na. ‘gﬁ-*ﬁ:';ﬂ r'i':fﬁﬂﬁuf- Taluka:| year 2026, SARL S CeFLTICARE; ey AreTequ
Masala Hotel, Suvarma Baug Colony (Co-Applicant 1 | Kothapur] HEgDgaasy || Hangsie, DistKalhapur 416 ested to return it to the address
Elif",:a"”k;’ L?ﬂrl'.i"é&m"'“d' e Z 1. Mrs. Mangal Gajanan | Demand Notice Date : | Al hat par and parcel of the property bearing] Physical mentioned below within 15 days
st b TR Bhujavdakar {Applicant) | September 12, 2025 |PioUHouse situated al Gat No. 416, 27 e
EMAIL |D: H'J""F""‘_' :=;'._=|_|'|:_m|=:|':..|¢;;er}-‘1l-'lrrl o 2 Mr. Gajanan Baburao Ols.: Rs.3,18 206/- (Grampancheayai Milkgino 4105 Shabu Magar,|  March, rom the date of publication ot this
TELEREWME L. LIRS Bhujawadakar Branch i LAN . |Galll Mo. 08, Mouje Chandur, Taluka-|year 2026, notice.
REGN. NO: HELIPA-DO2P-NITDak [Co-Applicant 1) " | Halkangala, Dest Kolhapur 416116.. - ;
2202213714 Kolhapu/ HLOM03490 | hereby affirm that the above-men- |

SATUTORY NOTICE TO BORROWERS/GUARANTOS
Barnowar|slhGraranton s are hesaby pul bo caulion Bal the property may ba-sold al any tme hanain alier by way of publbs
guciion! ferdars and as such this 'may elso ba trealad as a nofice under Rule &, 8 & 9 of Sacurify [interest)
Enforcament Rules, 202, The defailed inventory and Panchnama could nod b2 recorded due to obstnictions a5 such
rognirty has bean phatographed
ATE : 27" March, 2026 S~
PLACE: Maharashira Authorized Officer, EASY HOME FINANCE LIMITED

{ &| Las! date for submission of claims | 24th April, 2026 .
Molice iz hereby given tal the Aktana India Private Limited has commenced Veluntary
Liquitatan on 25th March, 2026,

[ The siakeholders of Aktana india Private Limited ars hershy called wpan lo submit a prool ol |
thesr claims, on orbefore 24th April, 2026, 1o the Volundzany Liguidator st the address meantioned |
agains em T
The financial creditors: shall submit their proof of claims by electronic meang only, All other
stakaholdars may submilthe proof of claims in person, by past ar by elechrmanis maans.
Submission of false or misteading proofs of claim shall attract penalties.

tioned share certificate (s) has/have
not been sold, mortgaged, or transf- |
efred to any person for any conside- |
ration whatsoever. | further declare
that the statements made herein are|

true and correct to the best of my
knowledge and belief.

Sdi-
Sandeep Jayant Kulkarni

Regn. No. IBEITPA-COZ/IP-NO1080/2021-2002/13714 Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune,

Maharashtra 411014. Branch Off Unit: 2nd floor, Pushpa Heights, Satara
Road, 2/B, Swami Vivekanand Rd Maharshi Nagar Pune-411037

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (hereinafter referred to as
the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest
(Enforcement) Rule pursuant to notice under section 13(2) of the Act.

The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 15-04-2026 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction
platform provided at the website: https://www.bankeauctions.com.

For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor’s website i.e. www.grihumhousing.com

E-AUCTION - SALE NOTICE

Sale of secured immovable
asset under SARFAESI Act

Date; 29.03,2026
| Place: Pune

GRIHUM HOUSING FINANCE LIMITED

FORM A
PUBLIC ANNOUNCEMENT

(Under Regiiation § of the insohency and Bankruptcy Board of India
fInsolvency Resoiution Process for Corporate Persons) Regwations, 2006)

FOR THE ATTENTION OF THE CREDITORS OF
MITSOM ENTERPRISES PRIVATE LIMITED

; Nature of EMD EMD Propert Date and Known
+ RELEVANT F'AH“‘:ULAHE . | Sl Proposal No. Demand Notice Date and . oy Reserve .. | Incremental rope . y _
L | Mame of comormte detior | Mitsoem Enterprises. Private Limited _ No.| Customer Name {A} Outstanding Amount (B} | Possession Description of Property {D} Price {E} (10% of RP) | Submission| ™ p. (H} | Inspection | time of %’g’l‘j’r'?g'aas":se#
2 | Date of noomorEnon of comporate debior | 25 May 2007 ) {c} - {F} date {G} Date & Time {I}{ Auction {J}| ~any {K}
3 | futheeity uncler which comporate deblor | Registrar of Cormpanies, Pune 1 Loan No. Notice date: 09-07-2025 All That Piece & Parcel Of The Flat No. Lig-7-1-112 With A Car- Rs. Rs.
| s ncomorated / regisiomd. L. I HF0115H19100192 Total Dues: Rs. 1667306/~ | physical gettAreao?f §251‘F1< Squtare '\ﬁleter; Lgcaltef] U[r;der The FJ)uriS- 1100000/ 110000/-
4. | Corporaia Identity Mo,/ Limited Usbilky | USTSOSPRN20LTPTCIR0GA0 . ] iction ub-Registrar No. 2, English Division, Pune,| (Rupees Eleven | (Rupees One | 13.04.2026 04
Identfication Mg, of Compormte debtor OMKAR PURUSHOTTAM | (Rupees Sixteen Lakh Sixty- Sub-Division, Taluka Khed, And Within The Limits Of The Pune ( Lﬁcs Only) | Lacs Ten Thou- | gefore 5.pm| 10:000 (ﬂiom‘t-zgggn) (111533[-2203&) N
5, | Atz of the regisered office and Flal Mo 1, Vishnu Persnd, 5. No. 783/ WALAMBE (BORROWER) | Seven Thousand Three Hun- metr.op,?,:itﬁn|Regi°rﬁe¥elﬁﬂm§ nBAltn'h(t)gty (Pmrdc?)’wﬂagg sand Onl)
ki clficer i e oF Gorpormts Eroryhiene; Fune: Mahamshiza - 411004 PURUSHOTTAM GOVIND | dred Six Only) payable as on B:gﬂﬁ]g ot Nog. 41“(;;‘6”)9 49 E‘;;'ft) 19 (_Par?) el
& | Insobarey commencement date n | 25 Merch 2006 [Orer upicaded,’ publshed on WALAMBE 09-07-2025 along with (Part), 130/1/B, 13072, 130/3 (Part), And 130/4. On This Land,
| respect of comiorte dedioe | the NOLT Wiebsste on 27 March 20261 (CO-BORROWER) interest @11.75% p.a. till j Residerlal Unl Hes 3een Alofiod Under The Govertimeny
= |Estrmated dateof dosure of irechancy | 21 Saptesrber 2026 o cheme By The Pune Housing And Area Development Board,
rESCIUtioN [rcess the realization. Pune - 400001.(Mhada), As Part Qf.Phase-1 Qf The Low In-
b [ Matrmes ang .'I'ﬁ.'.'ll?;li:!ﬂl rumiber of e | b Pariaj Sharm Kok come Group (Lig) Scheme (Comprising 419 Units).

The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy himself/her-

irechency professonal acing as intanm | Registration Mo
respiution peofessional BB A TP MOOSOT 20 72018, L1556 selflitself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.

a [ R ————— T —— I Reygistired YT The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon
resohtion profossioral as gt 0. Sucarehan CHS. Mahant Road, e Parde: East, Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com.  Contact Person —Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail
with 1he Board Murmbal - A000ET online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “GRIHUM HOUSING FINANCE LIMITED - AUCTION

PROCEEDS A/C”, Bank-ICICI BANK LTD. Account No-091551000028 and IFSC Code- ICIC0000915 , ICICI Bank Ltd, Panchshil Tech Park, Near Ganapathi Chowk, 43/44 Viman Nagar - 411014 drawn on any nationalized or scheduled Bank on or
before 13-04-2026 and register their name at https://www.bankeauctions.com and get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending
purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 Mobile no. +91
8281138143 e-mail ID p.adith@grihumhousing.com For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.

This notice should also be considered as 15 DAYS (Fifteen) notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper language published in Financial Express shall be prevail

Errai: ﬁEEl'i.ﬂﬁ'E'l".‘EliD’l-"ll
| Comrespondence Address:
4, Sudarshan CHS, Mahant Foad, \Vie Parde East,
Murnial - 400057
Erral: crpomisamSgmal.com
|10 Ape 2026 114 days from 27 Ve 20261

1;‘|_' b And esreuail b e osedd Ror
COmesporElence wih tha mterim
o ution FF”..J'EEEICI'EH

11.i Larst charkes for subrmesson of chimes

12, | Classes of crediors, (fany, undar dause | Kot Applcatée Date: 29.03.2026 Place: PUNE Sdl- Authorised Officer, Grihum Housing Finance Limited
05 of SLit-sartion (BA) O saction 31
srarrtaines] by e irdenm resolubion
| professicral ’ |
13| Marmes of Irsokency Professicnals kot Applicable
wdenhimied (o ac as Auonsad
Represariatne of codions n a dess
| (Three narmes for each ciess) _ RBL B A"K LI M ITED E-AUCTION SALE NOTICE
3 e R o G Wehiie UNDER SARFAESI ACT, 2002 '
(B} D of swtheoriecd represeriotnns | wwwibbiggowinhormey/ dovenlieds RBL BA N K Registered Office: 15t Lane, Shahupuri, Kolhapur-416001 [ - ) :
Tl e ] i
Hnm::r::w g:en T T T AT apno ka bank  Branch Office at: RBL Bank Limited, Ground Floor Shop No 5, ICC Trade Centre, Senapati Bapat Marg, Pune-411018. :
: T y i
::Ft:'ﬂ “E"ﬂl:ﬂmr“"ﬂ;fl"ﬂ;;ﬂifj & EUTE'DELI’}:’ J;Ti_:‘t@“:hi*iﬂﬂl'i'l FF'I:’{IZ»FSE "CIZF; n{':fa ﬂ': E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSET CHARGED TO THE BANK UMDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ]
e e e e ' et 5 ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“SARFAESI ACT") READ WITH RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“RULES") '
Thar craxdit of Mitsom Enterprises Private Limited, are hareby called upan to submit I i 1
theulnl:-;-.'a-;.gi-:th ur-:’:u??n P l:-eTm;cfu _.rwulemﬁ t.::u1h:_'-"i-nt-:rr-Enl:ﬁgu:ml:;zﬂ:nle::i;:;:.l Motice s hereby gven to the public in general and in particular to the Borrower, Guarantor {s) and Maortgagor (5} that the below descrbed immovabde properties mongagedicharged (collectively refermed as “Property ™) 1o I
at the addrass mentsonad againsd Entry Mo, 10, FBL Bank Ltd. (“Secured Creditor/Bank"), the Symbolic Possesaion ! Actual Physical Possession of which has been faken by the Authorized Officer of the Bank under section 13(4) & section 14 of the SARFAESI i
The financial creditars shall submit their claims with proof by electronic maans only, A4 Act read with the Rules, as detailad harsundsr, will ba sofd on "As is whera is”, “As is what is", "Whatever there is" and "Without Recoursa Basis™ on 18/04/2028, for recovery of tha Bank's oulstanding dees plus s
othes craditonrs may Sirbmit the C|ﬂ|l'|"!3'ﬁ'l|h|.'lll:ll'.“l| i persnd. |.'I:|' POsAOf |.'I:|' glecironic maans. irdepest as ﬂD[{kilﬂﬂ heraunder undar Bules & and ol the HU'EE- b}..nm“ng ik @ I_'hgr brelioves @=auction eohocle: :‘
Suinissinn of false or misleading procfs of claim shall attract penaliias, B/ . I p ro '-
Date: 20 March 2026 Pankal Sham Joshi Brief Description of Partles, Outsianding dues ; Ll ‘o =
ace! Mumbai Interim Rezolution Professional Amount as per Beserve Price Last Date for] Mame of : =
Mitsom Enterprises Private Limited Inspection] ——————— | Datel Time : 3 i
Registration Mo: IBELPAOG2/IP-NCOS0T/2017-7018/115658 Mame af the Details of Praparty(ies) Demand Notice EE EMD Receipt of Authorised o
AFA No. Ad2/11586/02/ 311226/ 204161 valid upta 3112 2026 Borrower & Guarantor (s) & Date of Demand & ate —_— of Bids along | Officer/ 5
Mortgagor Possession Notice and Time E"L Increase | g.ayction with | Phone No./ &
— miaunt miail | 5
W HINDUJA HOUSING FINANCE LIMITED under SARFAES Act documents | Emasl d E
HMEHEUM Corporate Ofggﬁial\;gt}gz;ﬁ%i?ggg:)o&? %r:::ﬁ;;lg:;.uule Mount, 1) M's. Shriniwas Amrutulya and Snacks Properly owned by: Mrs. Sushama Jagdish| Rs.65.34.534.67/<Fupaes Rezerve price: Pandurang T
Email ID: auction@hindujahousingfinance.com Centre (Applicant) Trivedi Residential proparty bearing Flat no. 14 on|  Siay-Frve Lakhs Thirty-Four 28,00,000/- Katkar
; - . > e i ; & s 1 Ty - i
Colony, Visava Naka,4th Floor, Pioneer Tower, Above Relian Satara-415001 {Co-Applicant) s, Miss.), In the bullding known as “Guruganesh| Thirty-Four and Sixty-Seven Detween IE:ID- 1;& n15|', 181042026 | On or Before | 9545244646 |
I APPENDIX IV POSSESSION NOTICE (flll’ immovable propertV) I 3] Mra, Sushma Jﬁg’diﬂh Trivedi N'ﬂgar Phase |, Gﬂ-mratm{.‘ H':'Uf.-ll'lg EWH'P' Paisa E'I'Il!r'] as on 27/06/2025 11:00 a_m, HE“;‘HE ;I:}E 12:30 Pl 17542076 bl i
Whereas, the undersigned being the Authorized Officer of Hinduja Housing Finance Limited ( HHFL) {Co-Applicant & Morigagor) Limited” constructed gn the land bearing Survey Demand notice dated io Hid Motoasa To upta Pandiara i Kal ]
under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest 4) M/s. Shreeniwas Caterers (Applicant) Mo. 82, Hissa no. 7a+7h+8, situated at Near 27 I0BI2025 12:00 g amount: 041:30 PM 50 P mlgr;: i
Act 2002 and in exercise of powers conferred under section 13(2) read with Rule 3 of the Security Address for Correspondence: Flat Mo 14 1st | Rajlaxmi Hall, Kothrud, Pune - 411038 Towards .AI-:]ua.thhyﬁi:ﬂ- Possession 50,000.00 e Y I
Interest (Enforcement) Rules 2002, Demand Natice(s) issued by the Autharized Officer of the company Floor, A-1 Guruganesh Nagar, Phage 1, CHSL,, |East: Flat no. 15, Towards Soulhc Flat no. 1 1aken on 0503/0025 [Aupeas Fifty om) :
to the Borrower(s) / Guarantor(s) mentioned herein below to repay the amount mentioned in the Near Rajalaxmi Hall, Kothned, Puna 411038 Towards West Open Space, Towards Nodh, open space Thousand Only) |
notice within 60 days from the date of receipt of the said notice. The borrower having failed to repay the Terms and Conditions: ’
amount, notice is hereby given to the Borrower(s) / Guarantor(s) and the public in general that the e e T ey . . o 3 :
undersigned has taken Symbolic possession of the property described herein below in exercise of (1) The E-Auction Sale will be online through e-auction porlal, The Interested bidders are advised to go through the detalled terms and conditions of auction avallable on the website
powers conferred on him under Sub-Section (4) of the Section 13 of the said Act read with Rule 8 of the of il@ﬁifﬂﬂ_w-ﬂilkfﬁfi@ﬂ‘i?ﬂa h_ttﬂﬁi{@ﬂ_ﬂf}lﬁﬁﬂiﬂ?gﬂﬂﬁffﬂ5'5.51_"'155."1"_5. betore 5'-"3!“'“""._'-] _th'E!F bids andtaking partin E'E_‘UE“'-'-*”-
Security Interest Enforcement rules, 2002. The borrower's attention is invited to provisions of sub {2) It shall be the responsibility of the bidders to inspect and satisiy themselves about the Property and specification before submitting tha bid.
-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. The {3) The interested bidders shall submit their EMD details and documents through Wab Pontal: hitps:iiwww.bankeauctions.com (the user D & Password can be obtained free of
borrowerin particularand the publicin general are hereby cautioned not to deal with the property and cost by registering name with hitps://www.bankeauctions.com) through Login 1D & Password, The EMD shall be payable through DD at BBL Bank Ltd, Ground Floor Shop Mo
any deal_ing_s with the property will be subject to the charge of HHFL foran amount as mentioned herein 5, ICC Trade Centre, Senapati Bapat Marg, Pune-411016 before 5:00 PM on or before 17/04/2026.
nderwithinterestiherean. (4) Interested bidders may avail support/ online training on E-Auction from M/s. C1 India Pvt Ltd Contact No: 7291981124/25/26. Contact Parson Mr. Hareesh Gowda Mob No:
Name of the Borrower Demand Notice Date of 094594597555, e-mail-ld: hareesh.gowda@clindia.com and for any query in relation to Propery, they may contact Mr. Pandurang Katkar, Authorised Officer (Mobile No.
SILTELITIE, iz AR AR Mk PRsSEsSIn 9545244646 email: Pandurang.Katkar@rblbank.com)
Mr. SURYAKANT CHANDRAKANT "9'“1‘202,5 For Rs.19809.67/ ’ 24.03.2026 (5) The Authorised Officer of the Bank reserves the right to accept or reject any or all bids, &/ or to postpone/cancel the auction at any time without assigning any reason whatsoaver
MAHAMUNI (Bﬂ"ﬂwer), Mrs. POONAM (Rupees Nineteen Lakh Elghtv E:II'I{I hIS IZ!EG|SI{=-I'I- ",.I !h |5 ngar{F Eh‘-:'! I h‘E flr.lal E'n':j blﬂd'ng :
SURVAKANT MAHAMUN ( Co- borrower) | Thousand Nine Hundred Sixty Seven {6) Theassetshalinot ba sold below reserve price
MH/KLP/STRA/A000000182 Only) as on 06.01.2026 i - :
[ (7} The EMD shall be refunded only after 02 Working days, without interest, if the bid 1s not successtul,
Allthat piece & parcel of Property bearing Flat No. S-1for built up area adm. 650 Sq. Ft.i.e. 60.40S. Mtrs. on I[E} Time and manner of payment:
Stilt Second Floar in building of “Moraya Plaza” its Gram panchayat of Milkat No. 2090 constructed in S. No. s S ) .
129/1/8 in that Plot No. 7 for area adm. 103.60 5a. Mrs. Out of total area adm. 199,66 5a. Mtrs. situated at a) Payment of 25% inclusive of 10% of EMD of the sale amount on acceptance of the offer by the Bank on the same day of acceptance of offer or notlater than next working day.
Mouje Songirwadi, Tal. Wai & Dist. Satara. The property bounded for and Schedule property is bounded as: b) Balance within 15 days of the confirmation of sale by the Bank.
East: - Plot No.18.South: - Remaining area & road. West: - PIot No.16. North: - Plot No. 1. ¢) In case of default of payment. all amounts paid shall be forfeited, as per provisions of the SARFAESI Act, 2002 and SARFAESI Rules, as case may be.
Mr. Pritam Dattatray Pawar 09.01.2026 For Rs.963858/- Rupees | 28.03.2026 () The above sale shall be subject to the final approval of Bank,

(10) Interested parties ara requested to vernfy/confirmthe statutory and other duas like Sales/Property tax, Elactricity dues, and society dues, from the respective depariments/offices,
The Bank does not undertake any responsibility of paymant of above duas:

(11) The particulars in respect of the Secured Assets specified herein above have been stated to the information of the undersigned who however shall not be responsible for any
arror, misstatement of omission in the said pariculars. The prospective purchasers and tenders are therefore requested to check and confirm in their own interest these
particulars and other details in respect of the Secured Assets before submitting tenders.

{12) Saleis strictly subject to the terms and conditions incorporated in this advertisement and in the prescribed tender form.

(13) The bidders /tenderers/ offerers shall improve their further offers in multiples of Rs.50,000/- {Rupeeas Fifty Thousand Onky).

(14) Tha successful bidderfofferer shall bearall stamp duty, registration fees, and incidental expensas for getting sale cerificate registered as applicable as per law.

(15) The Authorised Officer has the absolute right to accept or reject the bid or adjourn / postpene / cancel the fender without assigning any reason theraof and also to modity any
terms and conditions of this sale without any prior notice

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT

The Borrower, Guarantor(s) and Mortgagor(s) are hereby notified to pay the aforementioned sum along with further interest thereon plus penal and othar interest and amounts as per

the Transaction Documents before the date of E-Auction failing which, the Property will be auctioned! sold to recover the outstanding dues. Sl

Date : 29/03/2026 Authorised Officer
Place: Pune RBL Bank Ltd.

(Borrower), Mrs.Shaila Pritam Pawar

(Co-borrower) Eight Hundred Fifity Eight Only) up
MH/KLP/STRA/A000000180 to 06.01.2026

All that piece and parcel of Property along with construction bearing Grampanchayat Milkat No. 266
thereon RCC house building with latrine its area in measurement in Length 47 X Width 25 for area
admeasuring 1175 Sq. Ft.6 total land for area admeasuring 1175 Sq. Ft. situated at Grampanchayat Nigadi
TarfSatara, Tal. & Dist. Satara and Schedule property is bounded as: East: - Road. West: - Mr. Nishant Nivrutti
Pawar.South: - Mr. Rohit Vyankat Pawar. North: - Mr. Vitthal Maruti Pawar

STATUTORY NOTICE TO BORROWERS/CO-BORROWERS /GUARANTORS
Borrower(s)/Guarantors' are hereby put to caution that the property may be sold at any time hereinafter by
way of public auction/tenders and as such this may also be treated as a notice under Rule 6, 8 § 9 of Security
(interest) Enforcement Rules, 2002. The detailed inventory and Panchnama could not be recorded due to
obstructionsassuchthe property hasbeen photographed.

Mrs. Nishigandha Suryavanshi.9008931551, Sagar Bagavade. 7420900201,
Rushikesh Ubhale. 9823244498
Hinduja Housing Finance Limited, Authorized Officer

Nine Lakh Sixty Three Thousand

| Date: 29.03.2026, Place: Satara
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KOREGAON PARK -

AUNDH- Pooja Ads & Enterprises Nagar, Mundhawa, Pune-36. M.

Impex Advertising,

Mr. Ashfaque A. Shaikh, C-25, Midc
Comml. Building No.1, Nr L.b.m.r.
College, Chinchwad, Pune-411019.
Ph. no. 9822792583.

Abhay Advertising

Latish Balkawade, Chaphekar
Chowk, Chinchwadgaon, Pune.
Ph.no. 8975002099

CAMP -

Ad India,

Mr Amol Bapat, Unit no 5, 2nd
Floor , Jahangir Villa,3,Shankar
Sheth Road , Opp Kanak Veg,
Bhawani Peth , Pune Ph no -
7090449966

Hindustan Advertising Agency,
Mr. Hiroo Surtani, 7, Gitanjali Kunj,
Opp. Nehru Memorial Hall,
Ambedkar Road, Pune-1.

Ph. N0.9822192181 / 7774032181.
Mail id -
hindustancamp@gmail.com.
Meenat Advertising,

Mr Ravindra Saigaonkar, 827/7,
Dastur Meher Road, Camp, Pune-1.
Ph no - 9765155179 / 9529612718.
DECCAN -

Prajakta Advertising,

Jadhav, Greetwel, 1250 Deccan

Bank & City International School ,
Aundh Gaon Pune - 411007 Tel:,
9960111123.

Shraddha Ads,

Mrs.Ujwala A Kotbagi, E Greenzone
Society Opp Mohannagar
Nr.Bitwise Tower Baner . Tel.
9371055799.

APPA BALWANT CHOWK -

M/s V. V. Medhi,

153, Budhwar Peth , Nr Pragati
Books Centre, Jogeshwari Temple
Chowk Above Dtdc Courier. Ph.no.
9028967505 / 9822515928.
BIBVEWADI -

Akash Advertising

C. S. Sawar, Sr no 692/693 Office
no 317 3rd Floor Decision Tower ,
Next to city pride theatre , Pune
Satara Road. Ph No - 9850109077 /
9922221261.

Ganesh Advertising,

Mrs Chaya V Shilimkar/Mr Nilesh
Shilamkar, S.no. 672/2a /2b,
Ganesh Complex, Shop No.3,
Bibvewadi, Pune-37. Ph.no.
9834563206.

BAJIRAO ROAD -

Sri Ganesh Advertising,

R. Nirmala, R. Ravi, 'Remedy’, 1929,

Mundakal Enterprises,

Mr. MS Raju, 6 Unique Housing
Society, Near Telephone Exchange
Dehu Road, Pune-1. M. 9422519264.
FC ROAD -

Dhandhania Agencies,

Mr. Ravi Dhandhania, 1st Floor,
Srinath Plaza, Dnyaneshwar
Paduka Chowk, F. c. Road,

Pune-5. Ph.n0.020-41200132 /
7719805000.

Konark Media Solution Pvt Ltd.,
Flat No.6, First Floor, Prabha Tara
Appt., Behind Hotel Vaishali, F.C.
Road, Shivajinagar,

Pune-4, Mobile: 9823142410.
GHORPADI -

Kanya International,

A-18 Suchandra Corner,

B.T. Kawade Road,

Ghorpadi, Pune 411001.

Ph. 9422086762, 9921177816
GULTEKDI -

Xebec Communications Pvt Ltd.,
Mr Anil Bhat

20 santosh heights,39/4 J N Marg,
Opp Apsara Theatre , Shankarshet
Road , Gultekdi, Pune 411037

Ph No- 9821065037.

HADAPSAR-

Ph No - 9011036125

J. M. ROAD -

Fair & Fast Advertising,

Mr Pramod Mahajan, 1170/05,
Kartik Chambers, Model High
School Corner, Near Bhosale
Bhuyari Marg, Pune-411005.

Ph. No. 8686669977

KARVE RD -

Manas Enterprises,

Shop no 4 Swaroop Chaya
Aparment , Happy colony lane 2,
Near Hotel Shabree , Kothrud Pune
411038, Ph no - 9881122277.
KOTHRUD -

Minal Advertising,

Mr Arun Gund , Sadashiv Peth
Kumthekar Road Pune .

Ph no - 9960111193 / 9822110193.
Pradnya Communications,

D N Mohol, Falt no 18 Shri datta
heights next to utkarsha school
Ambegaon Bk Pune 411046.

Ph No - 9422015746 / 9322885860.
Global Adds & PR Agency ,

Mr Yogesh Naik ,S no 123 A/1
Block no B 33, Anubhav co.op Hsg
Society , MIT Collg Road ,
Kothrud Pune-38.

Ph No - 9881609524.

blue berry society , kharadi pune.
Ph no - 9049997475 / 8149097475.
KHADKI -

Yash Publicity,

Harish B. Sharma, 264/1, Old
Khadki Bajar, Shobhargoha
Khadki, Pune-3. M. 9822220090.
LOKMANYA NAGAR -

Akshay Design,

Mr. Akshay Kulkarni, 28/401,
Samarth Hsg. Soc., Lokmanya
Nagar, Navi peth, Pune-30.

Tel: 9766594567.

MARKET YARD -

Purandar Publicity Pvt Ltd.,
RaviRaj CRU Mall. Unit No. 201, 4th
floor, Gangadham- Kondhwa Rd.,
Pune-37. Tel: 24260980, 24265996.
MUKUNDNAGAR -

Naval Publicity,

Mr Ashish Parekh

25 Time Square Building , Opp
Panchami Hotel , Next to Saibaba
Temple Pune Satara Road Pune 37.
Ph no - 9423566508 / 9422003223.
MUNDHAWA -

Sahyadri Ads. & Services,

Mr Kishor ,Shop No. 03, S.No0.32,
Kalyani Residency, Sriram Colony,
Mudhawa- Manjari Road, Keshav

Mr Sandeep Kulkarni, 415 Shriphal
Prasad Aparment, Behind
Phadake Prakashan , Narayanpeth
, Pune 411030. Ph No - 9822038850./
020-24454141.

Navi peth

Snehdip Advertising

Navi peth , Pune . Ph no -
9767358002 / 8055158002.

PAUD ROAD -

Bliss Creations,

Mr Anup Bandisthe , Sanman
Society , Shop no 2 Next to Amey
Hall , Shivthirt Nagar , Paud road ,
Pune 411038. Ph no - 9822078731.
Mihir Ads,

Mr Shubankar Bagde

Office No.2, Commerce Avenue,
Mahaganesh colony, Near P N.
Gadgil Showroom, Paud Rd,
Kothrud, Pune-38. Ph. 9922408538.
PIMPRI -

Aakar Advertising,

Mr. V. d. Gandhe, Umed Bhavan,
Canara Bank Bldg., Pimpri Stn Rd,
Pune-18. Ph.no. 9923898181
PRABHAT ROAD -

Saransh Adds,

Purushottam Aravind Lele, Chinar
Heights Prabhat Road, Lane No 5,

Sneha Communications,
Mr Rajednra Chavan, 765

Sadashiv Peth , D K Chambers 2nd
Floor Kumthekar Road , Near Hotel
Sweet Home , Pune- 411030, Ph No

- 9822076161 / 9422031002.
Minal Advertising,

Mr Arun Gund , Sadashiv Peth

Kumthekar Road Pune

Ph no - 9960111193 / 9822110193.

Dolphin Advertising,

Rahi Chambers, 20, Sadashiv Peth,
Pune-411 030. Ph. No 24333772/

9822214872.
Swapnapurti Creation
Mr Prashant Konde , Sukrut

Building , 2nd Floor Opp Bharat
Natya Mandir , Sadashivpeth Pune

Ph no - 9819435099.
Surekha Advertising Service,

Sachin S Patil, A J Crystal , Office

no1l& 3, 2nd Floor , 998

Shukrawar Peth Nr Mccia , Tilak

Road , Pune - 411002. Ph no -
8390533889 / 8551000119.
Pallavi Ads,

Sachin Pandurang Raskar, 1437,
Nandan Apartments, Nr. Khajina
Vihir Chowk, Opp. S. p. College,

A-204, Ackruti Sankul, 5th floor,
Vijaynagar Colony, Tilak Road,
behind Sony Showroom, Sadashiv
peth, Pune-30. Ph. 932533524

Shri Siddhivinayak Publicity

Mr Ganesh Shinde , Offcno 7,
Sharda Ganesh Aparment , Navi
Peth , Pune. Ph no - 7666067727.
SANGVI -

Pratibimb Publicity,

Vijay Vinayak Gaikwad, 37, Budha
%hosh, Hos. Soc. Old Sangvi, Pune-
Tel: 9822343345, 9890787946.
SHANIPAR -

Vividh Seva,

1481, Shukrawar Peth, Shanipar,
Mandai Rd, Pune-2. Tel -
9422304260.

Bavdhan

Progress ads

Santosh Gund , Sai Villa Society
BavdhanPune. Ph no - 9960111193.
Pune District

Aroh Communication

Amol Nalawade,

Khambawadi , Post :Margasani ,
Taluka : Velhe , Dist Pune 412231
Tel : 9021851460 / 9420729914.
Salunke Vihar Road -

F o Bajirao Road, Opp. Telephone Gymkhana,Goodluck Chowk , \ P/ Above Shubham Medical, Opp. Sadashiv Peth, Pune. Phone: Mr Jameel Sayyed .Sublime
Chordia Communications, Bhavan, Pune-30. Ph. No. 25232762, Pune 411004. Mr Ravi Pote Palnet Publicity, 9881210378 Lijjat Papad office, Pune-4. Tel: 9604351010. Multimedia
Harshad A Chordia. Shop no 11 9922220985. Ph no - 9881109488 / 9881243585.  RH-02, Ganga Village Society , Harshil Jain , B/502 Satin Brick Co- NARAYAN PETH - 9881733627. Revell Ads, . Office no 2 Bramha Angan
Shreeram Tower ,O0pp Cosmos CHINCHWAD - DEHU ROAD - Handwadi Road , Hadapsar Pune . operative housing society , near Ozone Advtg, SADASHIV PETH - Mrs Radhika Bhide Commercial Complex , Salunke

Vihar Road Wanowrie Pune 411048.
Ph no - 9890023808 , Email -
jameelsayyedl7@gmail.com.
Viman nagar

Green Apple Enterprises

Office no 06 Royal Tower ,
Vimannagar 411014. Ph no -
9527129791.

18 Media Advertising

Mr Bharat Jadhav, Jai ganesh
vishva complex , Airport Road ,
Kasturba B ,Kasturba Housing
Society , Vishrantvadi, Pune
411015. Ph no -9854991818.
Parvati -

Diamond Advertisers

Mr Prakash Bhai Shah , 76 Patil
Plaza Near Mitamandal Pune
411009, Ph no - 9822197075 / 020-
24468989 ,Mail -
diamondadvt@gmail.com .
Camp -

Creative Services

Mr Nelson Saldana - 9822447084
,Near Kohinoor Hotel Camp Pune
411001.

Light Bulb Communication

Mr Ankit , Office no 8, Prime
Arcade 1154, Saifee St.Camp Pune
41001, Ph no - 9021480093.

epaper.financialexpress.com
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